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trative Reforma Commiaa10n to con-
sider. The question of implementa-
tion can arise only in the case of re-
commendations made by the Commis-
sion. The Commiasion has so far sub-
mitted two r eports, one on the pro-
blems of redress of citizens' 1 rievance• 
and the other on the machinery for 
plannin1 Both are under considera-
tion 
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- Three ·IAniu&re Fvrmula 

•191, Shri Swell: 
Shrl K.lkar SIDab: 
Sbrtmatl Nlrlep Kaur : 
Shrl Barrow: 
Sbri Kolai Bir~: 

Will the Minister of Education be 
pleased to state· 

(a} the names of the States which 
have adopted the three-lancuaee 
formula; 

( b) the reasons 1iven by the remain-
in~ States which have not adopted the 
formula; 

(c) whether any d irective has been 
1S1ued to t hff4! State Governrnenta 
askin1 them to adopt the formu' a ; and 

< d) 1f so, the result thereof! 
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Th* MliiWtr of  Edneatien  (Dr. 
Triguna Sen):  (a) All States except
Madras have adopted the three-langu
age formula in principle.

(b) The  Madras  State  does  not 
agree to make a study of Hindi com
pulsory—it has provided  for  such 
study on an optional basis.

(c) No directive can be issued  to 
State Governments in  this  matter 
which is entirely within their juri*- 
dietion.

(d) Does not arise.

Pay of Scientists

*499. Dr. R&nen Sen: Will the Min
ister of Education be pleased to state:

(a) whether it is a fact that  in a 
recent survey it is found that  the 
scientists in India are very  poorly 
paid; and

(b) if so, the steps taken to elevate 
their condition?

The Minister of  Education  (Dr. 
Trignna, sen):  (a) A Survey Report
entitled “Opinion Survey of Scientists 
and Techno'ogists” by Aqueil Ahmed 
and S. P. Gupta of the Research Sur
vey and Planning Organisation (copy 
of which 'is available in the Library 
of Parliament) says that—

“in the context of our present 
economy, the Indian scientist  is 
by and large a very poorly paid 
professional, especia'ly in  com
parison with his counterparts in 
the developed  countries of  the 
West.”

(b)  So far as the Council of Scienti
fic and Industrial Research is concern
ed, a number of steps such as merit 
promotion and grant of advance incre
ments, promotions on the basis of five 
years assessment of  work etc,  are 
already in operation.

Import of Books

*5M. Dr- Kami  Singh:  Will  the 
Minister of Education be pleased to
state:

(a) the extent to which curtailment 
tn import of scientific books and jour
nals was necessitated as a result  of 
devaluation; and

(b) whether the programme to pro
duce such books within the  country 
has been undertaken?

The Minister of  Education  (Dr. 
Triguna Sen):  (a) and (b). No cur
tailment was necessitated and in fact 
the policy for import of technical and 
scientific books was ’iberalised after 
devaluation. However, to obviate the 
effect of rise m prices of  imported 
books due to devaluation, the Govern
ment has dccided to step up the tempo 
of existing programmes for the pro
duction of standard books within the 
country and is also considering the 
institution of new schemes for the pur
pose.

P. & T. Staff Quarters at Cochin

”'501. Shri Vzsndevan Nuir:
Shri C. Janardhanan:
Shri P. C- Adichan:

Will the Minister for Communica
tions be pleased to state:

(a) whether the P. St T. employees 
of Cochin have requested that imme
diate steps shou‘d be taken to provide 
staff quarters;

(b) whether it is a fact that land 
was acquired in 1983 for the construc
tion of P. & T Staff  quarters  ai
Cochin; and

(c) if so, the reason for the delay 
in the construction of quarters?

The Minister of State in the Depart
ments of Parliamentary Affairs and 
Communications (Shri I. K. Gnjral):

(a) Yes Sir.

(b) Yes, in November, 1963




